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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF AUGUST 2019
.| Rastored Transfer
sL. Nature o | "tion | Coses | inatuem | o | Sackg Casesto | Dispossl | vt | pondinc,
Na, as on {Fresh 9 | Cases/Con | institution | Cases/con | Other Highduring Disposat as on
QLOBZ019 | 3eag) the |\ ert Cases vert cases | COUrt/Trib | Month 31.08.2019
month unals
MAIN CIVIL CASES
1 |wWp 117 0 9 9 108
2 |wa 346 43 4 47 2 120 122 271
3 |WPC 5116 366 13 379 1 283 284 5211
4 WPL 1019 22 2 24 19 19 1024
5 |WPS 11720 1187 5 1192 980 980 11932
o |WPT 431 5 ' 5 1 1 435
7 IWPCR 1109 215 1 216 42 42 1283
B [WPPIL 62 9 1 10 4 4 68
9 |wWp227 1115(° 73 73 4 61 65 1123
10 [WPHC 4 2 2 0 6
A [TOTAL(1to 10) 21039 1922 26 0 1948 7 0 1519 1526 21461
1 [FA 2960 50 11 a1 56 56 2965
2 |FAM 776 37 2 39 18 18 797
3 |SA 5887 69 5 74 189 189 5772
4 |MA 255 10 2 12 20 20 288
5 IMAC 6923 234 10 2 246 58 58 7111
6 |CR 249 13 .13 10 10 252
7 IMCC 463 107 1 108 79 79 492
B {COMP APPEAL 4 0 0 4
S |COMP PET 18 0 1 1 17
10 1EP g 0 0 9
THITPC 60 8 8 9 9 59
12 |CONC 0 0 0 0
13 (CONT 817 96 96 114 114 799
14 liTR 3 0| 3 3 0
15(1TA 4 0 1] 4
16 |CEA 0 0 0 o
17 |CER 0 0 0 0
18 IARBA 137 4 4 1 1 140
18 JARBAP 7 0 3 3 4
20 {ARBR 35 1 3 4 2 2 37
2TITAXC 84 45 45 6 6 123
22 |REVP 111 32 32 16 16 127
B |TOTAL {1 to 22) 18843 706 31 5 742 3 0 582 585 19000
TOTAL (A+B) 39882 2628 57 5 2690 10 0 2101 2111 40461
MAIN CRIMINAL CASES
1 |CRREF 5 0 0 5
2 {CRA 14277 127 127 . 98 98 14306
3 |CRR 4853 134 7 141 1 189 120 4804
4 [MCRC 946 722 722 1 747 748 920
5 {MCRCA u/s 438 CrpPC 348 189 189 208 208 329
6 |[CONTR 7 0 0 7
7 |CRMP 2989 204 5 . 209 203 203 2995
8 [TPCR 15 3 3 2 2 16
9 [ACQA 2349 B1 81 5 5 2425
C [TOTAL=(1to 9) 25789 1460 12 0 1472 2 0 1452 1454 25807
GRAND TOTAL{A+B+C)
OF MAIN WRIT, CIVIL & 65671 4088 69 5 4162 12 0 3553 3565 66268
CRIMINAL CASES
PENDERCY INCREASE/ | 65671 INCREASE (+597) 66268
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